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SHRI VASANT SATHE: 1 further
demand that the entire correspon-
dence exchanged between the Prime
Minister and the ex-Home Minister
be placed on the Table of the House. 1
hope Government will come out with
.a definite reply.

{il) DELAY IN ANNOUNCING NATIONAL
PoLicy oN RESERVATION oF PosTs
IN SERVICES FOR BACKWARD CLASSES.
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I(ui) DEMILITARISATION OF  INDIAN
Ocmax,

SHRI DHIRENDRA NATH BASU
(Katwa): Sir, the Indian Ocean
should be a zone of peace and India
and all the littoral countrieg and all
political parties have appealed to the
U.N. for making it a zone of peace.
It is regretted that two Big powers—
USA and Russia—are not coming for
dem.ilitarization on Indian Ocean. It
appears that the recently concluded
special disarmament gession of the
U.N. at New York has received only
casual attention at the session. The
emphasig appeared to be mainly on
the numerous dangers posed by nu-
clear weapons. Indiz has again re-
minded the Big Powers, particularly
the USA gnd Russia of their talks on
the Indian Ocean more than a year
ago when their leaders, President Car-
ter and Mr. Brezhnev had both spok-
en ip termg of littoral States are
understood to have joined India in
appealing to the two Powers lo go
back tg their earlier goal of total de-
militarization. While nations of the
area have no objection to the Big
Powers enjoying the freedom of the
seas for free passage for their ships
through the Ocean, they would not
like them to establish their military
presence in the Ocean as a permanent
feature. I am requesting the hon.
Minister to make a statement in this
connection.

(iv) RzrorTeD POOR PERFORMANCE OF
CALCUTTA STATION OF ALL INDIA
Rabro.

SHRI RAJ XRISHNA DAWN
(Burdwan): Sir, the people of West
Bengal cannot listen properly the ra-
dio programmes broadcast by Calcutta
Station due to poor transmission gys-
tem. Practically due to its poor and
unreliable performance, it is imposai-
ble for the people of North Bengal to
tune Calcutta Centre of All India Ra-
dio faithfully. As 5 result, people
from variouyg districts of West Bengal
unintentionally are forceqd to listen to
the programmes of the neighbouring
countries like Bangladesh ete, for
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their better und reliable performance,
This is undoubtedly a national failure
of Information and Broadcasting Mi-
nistry of Government of India. On
the other hand this forcible tuning in
to foreign radios will definitely create
a great perplexity among the law
abiding citizeng of India.

You can very easily tune to All
India Radio Stations like Cuttack,
Patna, ete. from: Delhi. But noise-
free receplion of Calcutta Station from
Delhi for a few minutes even in the
night is practically a big problem. It
cannot be a mnatural failure when
science is advancing so rapidly, More-
over, the geographical and politiecal
location of Calcutta demands a very
powerful masg media gystem to en-
lighten ils people for better guidance.
Thus, 1 strongly protest against the
poor performance of Calcutta Station
and request the hon'ble Minister in-
charge to instal at Calcutta high
power equipmenty with the latest
technology so that the radio link can
e estah'ished with remote corners of
West Benpgal and its people can be
«aved from listening to unwanted for-
cign Radio Stations and thus a great
confusion among them can be elimi-
nated.

(v) REPORTED INZREASE IN ACCIDENTS
BECAUSE OF NEGLIGENCE OF DRIVERS
oF BUSES IN DELHL
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